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Complaint filed against Smita Sabharwal at DoPT and NHRC 

https://www.siasat.com/complaint-filed-against-smita-sabharwal-at-dopt-and-nhrc-
3066254/ 

NPRD stages protest against Smita Sabarwal's comments against quota for the 
disabled in All India Services. 

Hyderabad: Social activist Bakka Judson approached the department of personnel and 
training (DoPT) and the national human rights commission (NHRC) on Monday, July 22, 
against Smita Sabharwal, member secretary of Telangana finance commission, seeking 
action against her as per Section 92 of The Rights of Persons with Disabilities (RPwD), 
2016; after she voiced her opinion on the need for persons with disability quota in the All 
India Services. 

Section 92 of the Act discusses the punishment for atrocities against persons with 
disability for 6 months, extendable to 5 years with or without a fine. 

Smita Sabharwal had posted on her X handle on Sunday, questioning whether there 
was a need for quota in the AIS (IAS/IPS/IFoS). 

“She is mentally ill. She spent 15 lakhs of public money for her defamation case in the 
High Court, where the Honourable Telangana High Court directed her to return back the 
money, but she approached the Supreme Court where she didn’t want to return the 
money. We cannot expect good tweets from her,” Judson wrote in his grievance 
submitted online to both DoPT and NHRC on Monday. 

Judson himself is a person with having locomotor disability, who has served as the 
former chairperson of the Vikalangula cooperative finance corporation in the undivided 
Andhra Pradesh. 

Activist stage protest 

Activists of the national platform for the rights of the disabled (NPRD) staged a protest 
at the RTC X Roads on Monday, demanding Smita Sabharwal to tender her apology to 
the differently-abled community. 

Questioning what right she had in commenting on the quota that was guaranteed to 
differently-abled persons by the Constitution of India, the activists demanded action 
against her for her comments. 

“I don’t know under what state of mind she made those comments, but as a senior 
officer, she should have known that there have been directions from the Supreme Court 
on the implementation of quota for persons with disabilities in the central services 
including the Indian Administrative Service,” said M Adivaiah, state secretary, NPRD. 

Responding to her question whether one would trust a surgeon with a disability, he 
reminded her of Mumbai-based Oncologist Dr Suresh Advani, who excelled in his 

SIASAT, Online, 23.7.2024
Page No. 0, Size:(0)cms X (0)cms.



profession, and many personalities like Louis Braille, Helen Keller and Stephen 
Hawking just to name a few, who defied their disability with their work. 
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HC notice to govt on vacant medical posts 

https://timesofindia.indiatimes.com/city/hyderabad/telangana-hc-notice-to-government-
on-vacant-medical-posts/articleshow/111940282.cms 

Hyderabad: Telangana HC on Monday issued notices to the health authorities asking 
them to explain their stand on a PIL that charged them with leaving a huge number of 
medical and paramedical posts vacant in govt hospitals. 

The PIL was filed by K Akhil Guru Teja of Yellareddyguda, who contended that these 
vacant posts were rendering the hospitals helpless and poor patients hopeless. 

A bench of Chief Justice Alok Aradhe and Justice J Anil Kumar sought answers from 
the health secretaries of both the state and central govts, director of medical education, 
commissioner of health and family welfare and Vaidya Vidhana Parishad officials. 

Petitioner’s counsel Chikkudu Prabhakar said that lack of staff is adding to the existing 
problem of lack of facilities at the state-run hospitals. 

“The inaction of the state in this regard is defeating the purpose of the judgment and 
guidelines given by the Supreme Court in Paschim Banga Khet Mazdoor Samity vs 
state of West Bengal,” he said. 

We also published the following articles recently 

NHRC notice to health ministry, Delhi govt over shooting at hospitalNHRC issues 
notices to Union health ministry, Delhi government, and police commissioner following 
patient shooting in Delhi hospital. Concerns raised over hospital safety. Actions being 
taken to improve security measures. Learn more.111830486 

After new criminal laws, state forensics, CID to hire experts, fill vacant postsState 
forensic sciences lab in Kolkata recruiting scientific officers and lab assistants to meet 
demand under new criminal laws. State CID advertising for cyber forensics experts and 
crypto analysts. Learn more about the recruitment process and job 
requirements.111793632 

10% Punjab health facilities lack biomedical wasteDiscover the latest update on 
healthcare facilities in Punjab operating without permission from the Punjab Pollution 
Control Board under the Bio-Medical Waste Management Rules 2016. Learn about the 
state's efforts to enforce regulations and manage bio-medical waste.111913095 
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NHRC committed to engaging with human rights defenders: Vijaya 
Bharathi Sayani 

https://www.thestatesman.com/india/nhrc-committed-to-engaging-with-human-rights-
defenders-vijaya-bharathi-sayani-1503323469.html 

Sayani said that they can play an important role in promoting the culture of respecting 
human rights and educating the public about them. 

National Human Rights Commission (NHRC) acting chairperson Vijaya Bharathi Sayani 
on Monday said the Commission is committed to engaging with the Human Rights 
Defenders (HRDs) to spread awareness about the importance of promoting and 
protecting human rights. 

Sayani made the statement at a meeting of its core group of HRDs and NGOs here. 

Chairing the meeting, the acting Chairperson highlighted the crucial role that HRDs play 
in raising the issues of human rights violations of different segments of society at the 
grassroots level, often risking their safety. 

Sayani said that they can play an important role in promoting the culture of respecting 
human rights and educating the public about them. 

  

Ajay Bhatnagar, Director General (Investigation), highlighted the role played by the 
State agencies and the NHRC in safeguarding the rights of HRDs. 

  

Earlier, giving an overview of the meeting, Devendra Kumar Nim, Joint Secretary said 
that the discussion aims to identify the roles, responsibilities and challenges of HRDs in 
India. 

  

He said that the HRDs and NGOs efforts can be very meaningful in fulfilling the 
Commission’s mandate for protecting and promoting human rights. 

  

The HRDs in the meeting appreciated the various advisories issued by the Commission 
for the welfare and protection of different vulnerable sections of society. They suggested 
that the Commission may also consider issuing an advisory for protecting the rights of 
the HRDs given the multiple challenges they face at various levels while seeking justice 
for the victims. 

They also emphasised the need to build awareness about the work of the HRDs in 
society. 
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NHRC ने मानव अिधकार संर को ंऔर गैर सरकारी संगठनो ंपर गिठत अपने कोर 

ुप की बैठक का आयोजन िकया 

https://insamachar.com/nhrc-holds-a-meeting-of-its-core-group-on-human-rights-
defenders-and-ngos/ 

रा ीय मानव अिधकार आयोग (NHRC) ने नई िद ी म आयोग के प रसर म मानव अिधकार संर को ं
(एचआरडी) और गैर सरकारी संगठनो ं के अपने कोर ुप की बैठक का आयोजन िकया। बैठक की 
अ ता करते ए कायवाहक अ  िवजया भारती सयानी ने मह पूण मानव अिधकार संर को ंकी 
भूिमका पर काश डालते ए कहा िक वे लोग अ र अपनी सुर ा को जो खम म डालकर जमीनी र 
पर समाज के िविभ  वग  के मानव अिधकारो ंके उ ंघन के मु ो ंको उठाते ह। उ ोनें कहा िक वे मानव 

अिधकारो ंका स ान करने और उनके बारे म जनता को िशि त करने की सं ृ ित को बढ़ावा देने म 

मह पूण भूिमका िनभा सकते ह। आयोग मानव अिधकारो ंके संवधन एवं संर ण के मह  के बारे म 

जाग कता फैलाने के िलए मानव अिधकार संर को ंके साथ जुड़ने के िलए ितब  है। 

महािनदेशक (अन्वेषण), अजय भटनागर ने मानव अिधकार संर को ंके अिधकारो ंके संर ण म रा  

एजिसयो ंऔर रा ीय मानव अिधकार आयोग ारा िनभाई गई भूिमका पर काश डाला। आयोग म मानव 

अिधकार संर को ंहेतु एक फॉकल प्वांइट भी है। 

इससे पहले, बैठक का िववरण देते ए, संयु  सिचव, देवे  कुमार िनम ने कहा िक चचा का उ े  

भारत म मानव अिधकार संर को ंकी भूिमकाओ,ं िज ेदा रयो ंऔर चुनौितयो ंकी पहचान करना है। 
उ ोनें कहा िक मानव अिधकारो ंके संर ण एवं संवधन हेतु आयोग के अिधदेश को पूरा करने म मानव 

अिधकार संर को ंतथा गैर सरकारी संगठनो ं के यास ब त साथक हो सकते ह। इसिलए, ऐसी चचा 
एनएचआरसी और एचआरडी/एनजीओ के बीच सहयोग के े ो ंकी पहचान करने म उपयोगी हो सकती 
है। 

बैठक म मानव अिधकार संर को ं ने समाज के िविभ  कमजोर वग  के क ाण और सुर ा के िलए 

आयोग ारा जारी िविभ  परामिशयो ंकी सराहना की। उ ोनें सुझाव िदया िक आयोग पीिड़तो ंके िलए 

ाय की मांग करते समय िविभ  रो ंपर आने वाली कई चुनौितयो ंको देखते ए मानव अिधकार 
संर को ंके अिधकारो ंके संर ण हेतु परामश  जारी करने पर भी िवचार कर सकता है। े /जमीनी स्तर 
पर मानव अिधकार संर को ंके काम का समथन करने हेतु एक भावी कानूनी और नीितगत ढांचे की 
आव कता का भी सुझाव िदया गया था। उ ोनें समाज म मानव अिधकार संर को ंके काय  के बारे म 

जाग कता पैदा करने की आव कता पर भी जोर िदया। 

ितभािगयो ंम एनएचआरसी के व र  अिधकारी, जोिगंदर िसंह, रिज ार (िविध), अनीता िस ा, संयु  

सिचव, मोनाली पी. धकाते, संयु  सिचव, सामािजक ाय और अिधका रता िवभाग और एनएचआरसी 
कोर समूह के सद , डॉ. िजत  िसंह शंटी, अ , शहीद भगत िसंह सेवा दल, सुहास चकमा, िनदेशक, 

राइट्स एंड रस्क एनािलिसस ुप (आरआरएजी), संदीप चाचरा, कायकारी िनदेशक, ए न एड 

एसोिसएशन, नसीमा खातून, सं थापक, परचम, एना ी गांगुली, कायकारी िनदेशक, हाउिसंग एंड लड 
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राइट्स नेटवक, पु ा िग रमाजी, उपभो ा अिधकार कायकता और व र  प कार, डॉ. शमीम मोदी, 
ोफेसर और अ , टाटा इं ी ूट ऑफ सोशल साइंसेज तथा शाह आिमर, अिधवक्ता शािमल थे। 
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पुिलस िहरासतो ंम मौत तथा फज  एनकाउंटर को लेकर रा पाल के नाम पुिलस अधी क को 
सोपा ापन 

https://aimamedia.org/newsdetails.aspx?type=Share&nid=287677 

संभल आजाद अिधकार सेना पाट  के माननीय रा ीय अ  अिमताभ ठाकुर जी (पूव आईपीएस) के 

िनदशानुसार िजला अ  संभल मनीष यादव राजा भैया के नेतृ  म उ र देश म लगातार हो रही 
पुिलस िहरासतो ंम मौत तथा फज  एनकाउंटर के संबंध म कायालय पर उप थत होकर अपना िवरोध 

दशन करने के उपरांत महामिहम रा पाल के नाम पुिलस अधी क ऑिफस संभल पर उप थत होकर 
ापन िदया ावेदन म कहा गया है िक लोक सभा मे पेश की गयी एक रपोट के अनुसार पुरे देश मे 

ितिदन 6 लोगो की िहरासत मे मौत हो रही है. इस मामले मे उ र देश नंबर एक पर है. 2021-22 मे 

अकेले उ र देश मे 501 लोगो की िहरासत मे मौत ई है.  

इसी कार रा ीय मानवािधकार आयोग मे फेक एनकाउंटर के 1782 मामले दज िकये जा चुके ह , 

िजसमे 794 यानी 44.5% अकेले उ र देश के है. पाट  ने िपछले िदनो ंपूरे देश म कई थानो ंपर ए 

िहरासत म मौत तथा फज  एनकाउंटर के मामलो ंका उदाहरण देते ए इन घटनाओ ंका सं ान लेकर 
दोषी पुिलसकिमयो ंपर कठोर कायवाही की मांग की है. साथ ही इस कार की घटनाओ ंके भिव  म 

रोके जाने के संबंध म भी समुिचत िनदश देने की मांग के िलए पुिलस अधी क संभल कायालय पर 
महामिहम रा पाल के नाम ापन िदया इस दौरान उप थत रहे देश महासिचव खजर गौस,मंडल 

अ  जरीफ िमजा,िजला भारी नौशाद अफजल,िकसनपाल सैनी,सुदेश,शकीरा मसूदी,उ ान 

खान,िफरोज खान, नवनीत कुमार अंकुश ठाकुर उमेश मामा ठाकुर िन खल शमा आिद लोग रहे 
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मृ ु के बाद से सस ान अं ेि  भी मानव अिधकारो ंम शािमल : सुिच ा िस ा 

https://www.prabhatkhabar.com/state/jharkhand/jamshedpur/students-got-information-
about-human-rights 

सेवािनवृ  आईएएस अिधकारी एवं रा ीय मानवािधकार आयोग की ेशल रैपोिटयर (झारखंड) सुिच ा 
िस ा ने कहा िक ज  लेने से लेकर मृ ु तक एवं मृ ु के बाद से सस ान अं ेि  भी मानव अिधकारो ं
म शािमल है. 

छा ो ंको िमली मानव अिधकारो ंकी जानकारी 

जमशेदपुर : जमशेदपुर को-ऑपरेिटव कॉलेज म सोमवार को आपका अिधकार आपकी श  काय म 

का आयोजन िकया गया. यह आयोजन जमशेदपुर के िशकायत िनवारण को  एवं रा ीय मानवािधकार 
आयोग, नई िद ी के संयु  त ावधान म आ. मु  अितिथ सेवािनवृ  आईएएस अिधकारी एवं रा ीय 

मानवािधकार आयोग की ेशल रैपोिटयर (झारखंड) सुिच ा िस ा ने मानव अिधकारो ंके बारे म बताया. 
काय म म शािमल होने के पहले सुिच ा िस ा ने बाल सुधार गृह का दौरा िकया. वहां पायी गयी 
अिनयिमतता के बारे म बताया. इसके साथ ही मिहला उ ीड़न, बला ार के दोषी को दंड और पीिड़ता 
को उिचत ाय, िद ांग के अिधकारो ंके साथ-साथ मानव के मौिलक अिधकारो ंके बारे म बताया. उ ोनें 

कहा िक ज  लेने से लेकर मृ ु तक एवं मृ ु के बाद से सस ान अं ेि  भी मानव अिधकारो ंम शािमल 

है. िविश  अितिथ के प म तकनीकी िश ा िनदेशालय झारखंड सरकार के उपिनदेशक डॉ. सुनील 

कुमार, िजला समाज क ाण पदािधकारी सं ा कुमारी उप थत रही.ं अं ेजी िवभागा  डॉ. संजय 

यादव, अथशा  की िवभागा  डॉ. अंतरा कुमारी, िशक्षक जेश कुमार, डॉ. भूषण कुमार िसंह, डॉ. 
एसएन ठाकुर समेत कई ने काय म को सफल बनाने म सहयोग िकया. काय म के उपरांत टीम ने 

िबरसा मंुडा बोटेिनकल गाडन म पौधरोपण िकया. 
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